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AN HON. MEMBER : A very costly 
building. 

SHRI I. K. GUJRAL : In view of the fact 
that the Ministry is going to put up a few 
more hotels by itself, the presumption is that 
the Ministry is satisfied with the work done in 
the public sector in the present hotels. In view 
of that experience, will the hon. Minister 
advise the Finance Ministry that there is no 
need to waste our foreign exchange by 
inviting Hilton Hotels  to  this  country ? 

SHRI MEHR CHAND KHANNA : The 
Finance Minister is here and I do not think he 
is in need of advice from me in this 
connection. 

SHRI R. P. N. SINHA : May I know if the 
catering arrangement in the hostel would be 
made in consultation with or with the  
approval   of   Members   residing  there '.' 

SHRI MEHR CHAND KHANNA: As far as 
the new Vithalbhai House is concerned, it can 
be distinctly divided inio two parts. There is 
the Club. In the Club the idea is that it will be 
under the Speaker and the catering 
arrangement there would be the concern of the 
Speaker and of the Club Management. As 
regards the suites, every unit has been 
provided with a kitchenette and there is no 
compulsion on any body to go to the Club or 
not to cook food  in  his own  kitchenette. 

MR. CHAIRMAN : The Question Hour is  
over. 

WRITTEN  ANSWERS TO QUESTIONS 

THACKER COMMITTEE REPORT 

*238. SHRI BABUBHAI M. CHINAI : Will 
the Minister of WORKS AND HOUSING be 
pleased to state : 

(a) whether the Committee, set up under 
the Chairmanship of Prof. M. S. Thacker to 
examine the feasibility of acquiring vacant 
lands in possession of industrial estab- 

lishments for construction of houses for 
industrial workers, has submitted its report; 
and 

(bi if so, what are its findings ? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHANNA) : 

(a)  No. Not yet. 

(b) Does not arise. 

LAND REFORMS 

*240. SHRI M. N. GOVINDAN NAIR : 
Will the Minister of PLANNING be pleased to 
state what steps have been taken or are 
proposed to be taken to ensure speedy 
implementation of land reforms in the States ? 

THE MINISTER OF PLANNING (SHRI B. 
R. BHAGAT) : In November, 1963, the 
National Development Council reviewed the 
progress of implementation of land reforms 
and emphasised that speedy execution of the 
programme of land reform was vital for 
increasing agricultural production and 
strengthening the rural economy. The Council 
constituted a Committee with Minister of 
Home Affairs as Chairman to review the 
progress of land reforms in different States 
and propose measures for securing imple-
mentation. Since these decisions were taken, 
the difficulties encountered in giving effect to 
the programme have been examined in detail 
in most States and the resulting re-
commendations are being considered by the 
Committee of the National Development 
Council in consultation with the Chief Minis-
ters concerned. 

ECONOMIC AND SOIL SURVEY 

*251. SHRI Y. A. REDDY: Will the 
Minister of IRRIGATION AND POWER be 
pleased to state : 

(a) whether an economic and soil survey 
was conducted in areas under the new irri 
gation projects completed or nearing com 
pletion; 

(b) whether the details of soil survey 
were made available to the peasants of the 
areas: and 
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(c) whether in view of the soil surveys 
conducted. Government propose to set up a 
crop planning wing in the Department of 
Agriculture to bring the entire area under food 
crops ? 

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO) : (a) Yes, Sir. For 
some of the new irrigation projects, Soil 
Surveys have been conducted. 

(b) The details of soil surveys are incor-
porated in the project reports and are utilised 
in deciding the crop pattern in the area served 
by the project. 

(c) No such proposal is under considera-
tion at present. 

ROCK INSCRIPTIONS IN SHANTIVANA 

*252. SHRI U. S. DUGAL: Will the Minister 
of WORKS AND HOUSING be pleased to state : 

(a) whether Government have decided to 
place rock inscriptions from the sayings of 
Jawaharlal Nehru in Shantivana; if so, the 
details thereof; and 

(b) the amount sanctioned for the same ? 

THE MINISTER OF WORKS AND HOUS-
ING (SHRI MEHR CHAND KHANNA) : (a) and 
(b) It is understood that an ad hoc Committee 
of the Programme Sub-Committee of the 
Pandit Jawaharlal Nehru Memorial Committee 
has considered a proposal to set up such rock 
inscriptions in various places in India, of 
which Shantivana may be one. The proposal is 
not before the Government at this stage. 

 

 

t[WINTER ALLOWANCE TO GOVERNMENT 
EMPLOYEES    AT   SHILLONG 

*253. SHRI A. V. VAJPAYEE : Will the 
Minister of FINANCE be pleased to state : 

(a) whether it is a fact that the Winter 
Allowance, which used to be paid to Cen 
tral Government employees stationed at 
Shillong, has since been stopped; and 

(b) if so, the reasons therefor and 
whether Government have received any re 
presentation on behalf of the employees in 
this regard ?] 

 

t[THE MINISTER OF PLANNING (SHRI B. 
R. BHAGAT) : (a) and (b) A new scheme of 
Compensatory and Winter Allowances for hill 
stations all over India was introduced from 1-
6-64. A representation has been received from 
which it appears that there is some doubt in 
regard to the admissibility of Winter 
Allowance at Shillong under this scheme in 
addition to Compensatory and House Rent 
Allowances. The \   representation is  being 
looked into.] 

CADRE    OF SUB-INSPECTORS OF    CENTRAL 
EXCISE 

*254.  SHRI  D.  THENGARI :   Will the 
Minister  of  FINANCE  be  pleased  to  state 

tt ] English translation. 


